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LOK SABHA 
Monday, 29th July, 1951.

the Lok Sabha met at Eleven of the
Clock

[Mh. Sp e a k e r  in the Chair]

ORAL ANSWERS TO QUESTIONS
Mr. Speaker: Shri D. C. Sharma-

Shri H. N. Mukerjee----  Shri T. B.
Vittal Rao*

[Shri S. C. Shanoa, Shri B. N.
Mnkerjee and Shri T. B. Vittel Rm
were absent]

Have we started too early today?

Shri Dasappa: There is a meeting 
In room No. 62 relating to Food tad
Agriculture.

Shri M, L. Dwtvedl: You weTe pleas
ed to rule that no meeting should be
held when the House meets.

Mr. Speaker: 1 had said that no
meeting should be held in the fore
noon, lest even at the outset 1 have
to have the bell rung.

Shri C. B. Narasimhan: There is a
party meeting.

Shri B. S. Marthy: The meeting
started at 10 hours. It is being ter
minated now.

Mr. Speaker: They should have
adjourned. *

Tube>wells
+

M .i /D r .  Ram Suhhag Singh:
\  Shri Aulas Sfstha:

Will the Minister of Food and Agcl- 
m Mm  be pleased to state:
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(a) the £tatqs> ia, which the .exist
ing irrigation faculties from , tube- 
wells are not being fully utilized;
and

(b) the causes for the sqme?

The Minister of Cooperation (Dr.
P. S. Desbmukh): (a) in certain areas,
in the States of Bihar and Punjab.

(b) The main cause is higher tube- 
well, irrigation rates as compared to
existing canal water rates. The other
chief contributory factors are lack ot
sustained. SMPply ot electric power tor
running, the tybeyrells; and lack of
channels.

Dr. Bam Snbhag Singh: The Minis
ter has said that the chief reasons are
higher water rated and lack of Elec
tric power. May t  know why the
Government of India and the Gov
ernments of Punjab and Bihar di4 not
finalise the water rates and better
ment levy on a rational basis? As
the DVC and Bhakra-Nangal projects
are going cm in Bihar-and Punjab,
why is electric power not supplied to 
the tube-wellst

Dr, P, S. Deshmokh: 1 a^mit .there 
has not b^en a? much expeditious
action in this sphere as there should
have been, but there are aome, inhe
rent difficulties also. Electric supply
has been somewhat late in cpming 
and uuufflcieqtly also. We have writ
ten to the State Governments. Es
sentially, tfre responsibility is the 
Stajse Govexnpneota. But both these 
States have now appointed commit
tees for looking into this. They, have
also ordered certain reduction in the 
rates.

Dr. Bfcfa Stafchag Stigfi: Tfce'Mftis- 
ter’has just said that t>6(h tiiese dov- 
emments have ordered certain reduc
tions in water rates. Is it true that
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the incidence of reduced water rates 
Is heavier on the peasants because 
previously the Government charged 
Rs. 15 per acre for five waterings of 
80,000 gallons each and now they are 
charging Rs. 10 per acre for three 
waterings of 88,000 gallons each. 80 
in what way have the water rates 
been reduced?

Dr. P. 8. Deshmukh: Previously in 
the State of Bihar, the rates were as 
follows:

For rabi Rs. 5, kharif Rs. 10 and 
sugarcane Rs. 18. For tube-wells: rabi 
Rs. 6, kharif Rs. 15 and sugarcane 
Rs. S3. According to figures available 
with me, the reduction has been any
thing from Rs.. 20 to Rs. 5 in these 
rates.

Shri P. R. Patel: There are tube- 
wells in Mahsana district in Bombay 
State Is it a fact that because the 
water rates are high, and above the 
water rates some surcharges are le
vied for certain types of cultivation 
and there is also a local cess, the 
water is not used*

Dr. P. S. Deshmakh: We have not 
received any complaint so far as Bom
bay is concerned.

Shri Dasappa: May I know whether 
the water rates include electric char
ges or not?

Dr. P. S. Deshmakh: Yes, it inclu
des the whole thing.

Shri Kasliwal: From the answer 1 
understand that the hon. Minister is 
aware that in various parts of the 
country including Rajasthan, because 
of want of electric power, a large 
number of tube-we] Is are not func
tioning. May I know whether the 
Minister has drawn the attention of 
ffaa Rajasthan Government to this 
and if so, what advice or financial 
fee?p have the Government of India 
given to the Government of Rajas*

Br. P. S. Datfuaakh: The Rajasthan 
ami is not very suitable to  tube- 
wqfti' 'p u  jnata question it of thoae

States where a large number of tuba* 
wells have been dug, By and larger 
very few tube-wells have been dug 
in Rajasthan and so'this problem has 
not arisen there.

Pandit D. N. Tiwary: Are Govern* 
ment aware that besides the 
rate, there is an unofficial rate also 
which is regularly charged and which 
cultivators are forced to pay, »«<! 
therefore, use of watef is less?

Dr. P. 8. Deshmakh: I must ask t o  
notice. I do not know if there are two 
rates.

Shri R. Ramanattisn Chettiar: May
I know whether Government will con
sider the desirability of allotting tube- 
wells to such of those backward areas 
in the south which need them very 
badly for irrigation purposes?

Dr. P. S. Deshmakh: As the House 
knows, we h^ve got a big programme 
of exploratory tube-wells, and in many 
areas trials are going on.

Shri Thlnunala Rao: Is the Panhrala
Maharaj still under the employ of the 
Government of India’  And how many 
tube-wells have been dug on account 
of his divine powers9

Dr. Bam Sabhag Singh: He is dead.
Dr. P. S. Deshmakh: The Paniwala 

Maharaj left the Ministry soon after 
my hon. fnend (Shri Thirumala Rao) 
also left the Ministry

Mr. Speaker: The other gentleman 
seems to have left the world alto
gether

Shri Harbh Chandra Mathur: Is the
hon Minister aware that since the 
sinking of the tube-wells in Jaisabner 
was given up by the Agriculture Mi
nistry, further work done there baa 
produced a record supply of water? It 
has been a great success and the sup- 
ply*of water is almost a record to be 
maintained by India.

Dr. P. 8. Deshmakh: I am very glad 
to hear that. Wherever these possibi
lities exist, we will certainly help tbe 
Rajasthan Government
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Shri Barish Chandra Mathur: On
what material is the observation of the
hon. Minister based when he says that
Rajasthan has been found unsuitable,
in view of the particular fact which
I have related, which happened very
recently, about two months ago?

Dr. P. S. Deshmukh: A single swal-
low does not make a summer. One
tube-well may have produced water.
But there are several others where
there is very little water.

Dr. Ram Subhag Singh: The Minis-
ter has stated in reply to a supplemen-
tary that his information is that water
rates have been reduced from Rs. 20
to Rs 5. May I know whether that re-
lated only to some summer season and
-that was not taken advantage of, be-
cause in the summer season it is not
the practice in the tube-well area to
sow maize etc? Is it because of that
that nobody took any advantage of
the facilities that were given, and now
those facilities have been withdrawn?

The Minister of Food and Agricul-
ture (Shri A. P. .Jain): They are al-
ready taking steps to reduce water
rates.

Dr. Ram Subhag Singh: That has
been done, but it is not advantageous.

Deadlock in Transport Administration
in Kerala

*413.Dr. K. B. Menon: Will the Mi-
-nister of Transport and Communica-
tions be pleased to i\tate:

(a) whether in the Kerala Legis-
lature the issue of a notification under
the Motor Vehicles Act by the Union
'Government was referred to as the
reason for the deadlock in the admi-
nistration of Transport system in the
-districts of Palghat, Kozhikode and
Cannanore in Kerala State; and

(b) if so, what steps Government
have taken to correct the same?

'I'he Minister of State in the Minis-
;try of Transport and Communications
{Shri Raj Bahadur): (a) Yes.

(b) A statement explaining the posls
tion is laid on the Table of Lok Sabha
[See Appendix II, annexure No. 11]

Central Tractor Organisation

tr Shri Bhakt Darshan:
I Shri Punnoose:
I Shri Vasudevan Nair:
I Shrimati Ila Palchoudhuri:

*414.~ Shri Raghunath Singh:
I Shri Surendranath Dwivedy:
I Shri B. N. Mukerjee:
I Shri Shree Narayan Das:
L Shri Sadhan Gupta:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that Gov-
ernment are going to close down the
Central Tractor Organisation;
(b) if so, what are the reasons for

closure of this organisation; and
(c) the number of workers who will

be affected by this closure?
The Minister of Cooperation (Dr.

P.S. Deshmukh): (a) No.
(b) and (c). Do not arise.

P..Tf otlffl ~: iT ~ ~T

~ fCfi 'flIT ~ ~«i ~ fCfi fq-$ f~
~ ~ 'J;1~~" ~ qgcr ~ ~-
~ <fiT .,Tcn<:f ~ ~'T ~ fu<rr
'Tl:IT ~ 'lr ~ q'"{ "Tf~ ~;:ffCfill om
~ 7~.

~io <i 0 ~io ~~l.Cf 'iff <1@,
3;f<f CfCfifCfitff 'fiT +rf ~.,. .,~ff'fi'lT 'Tl:IT

~I

Shri B. K. Gaikwad: May I know
how many tractors were used by this
organisation?

Dr. P. S. Deshmukh: In the begin-
ning we had 270 tractors; they were
then reduced to 240 out of which 3~
tractors were intended to be scrapped.

Shri Ranga: Is it not a fact that
some months ago, the Government of
India almost decided or had decided
to reconstitute this in such a way that
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all these tractors would not be located 
in Delhi but would rather be distri
buted over S or 4 centres and placed 
in charge of the State Governments?

The Minister of Food and Agricol- 
tufe (Shri A. P. Jain): The tractors 
are not located in Delhi; they are dis
tributed in the fields where their, ser
vices are needed.

Shri Banga: In how many States 
they are and under whose manage
ment?

Shri A. P. Jala: Of course, they are 
under the management of the Central 
Tractor Organisation. They are in the 
States of' Madhya Pradesh, Bihar, 
Mysore and a number of others.

* t  * r ^ « r  f a  i f  v g
for JTf o t w r  arrr «rr %
fwer w  $
t R  «P?t t f f iT  ftfiT  |  f a  ^
5trt ^  ?  fit  w r  A  amr *re?rT
g fa  ^  fqrc
JTT fiJRTT*r TT H ff *

t o  fifrv % trqr swfUT *rr 
33 fesir i f  >PTT 3WWT ^T^TT TOT

i ?
«fo So TT : ^

wrifciw w  f a s  * r t  * t
w i  t o t  i p R T C  %  * t

? •  ^ T T T  ^  v t

Srf*»* ftwr*rqttf«rrww *  ĉonst 
«nr s r o r  tftarcT S s f t f i r a  

i f m  I f a f R  f t  aft \o  ^ s f R  
% » i r t

* £  s  v r  \ i  f f R  w rt'fa m  
$  a f t # M T f t

ip r f  1 a.
$tft «flr fa*  % fa  *rtrr
twftf
m w * ft  vr4*rm nm

wro 1 -  w  %  ir  t iK r t f . a rt 
* 3 J T * T f t r f a * n  w  ?ft *  J *w r. 
* m  » f  i% ? f r z *  * t  t r p r 'c c  firw
VS 'TTfi <RT % $  * s*r
f t  * t  T *r  f a n  *w r  1 qufi $ rafi 
*1$ | fa  *t i s  «isV air t #
1 1 3* %  s t t  aft 3 * $ * -  « t {  ^
* 5 T f f  fo r r  «n fit *5 * n w  
M rw ffasT^t * fa*rr «rar 5 1 %fa*r 
v r ft  f i v  * t  faw ort art % f  

f i R  v t  5 t f t r  %  v *  
v s r  w v t f  v f f f a w

«f)T WJTT ^
< m r r r > P t  ? r r w f t * ? T R r  

f ,  * *  srT?ff <tt %mr *rt#ir 1

Several Hon. Members rose—

Mr. Speaker: There are a number of. 
committees which are working. Mem
bers are attending them and coming 
now. Hon. Members who want to put 
questions will kindly be quick and 
put them.

Shri Sadhan Gupta: We were told 
that sufficient opportunities will ba 
given to those who have tabled tha 
questions.

Mr. 8peaker: I cannot allow a single 
question to take the whole of our 
time.

Shri Sadhan Cfapta: You have said 
that those who have tabled the ques
tions will have more chance.

far. Bpeaket: But, unfortunately,, 
others have intervened.

Shri Sadhan Gupta: Zf that is your
ruling. Sir...

Mr. Speaker: That is not a ruling o f 
mine.

Shri Sadhan Gapte: We stood all 
this time.

Mr. Speatorr It doaaioot matter,*-**
hon. Member will hava plenty j o t  
opportunities. I will call him; but not 
now.
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Post Card Vending Machines

*411. Shri S. C. Samanta: Win tte 
Minister of Transport and Conummi- 
«attons be pleased to state:

I
(a) whethef it ia tact that orders 

lor buying tea post card vending 
machines were placed in 1955;

(b) if so, whether they have been 
bought and installed;

(c) the names of places where ex
periments were mrfde but machines 
were not installed; and

(d) how much time and labour can 
be saved by installing such a machine?

The Minister of State In the Ministry 
o f Transport and Communications 
(Shri Raj Bahadur): (a) No. After an 
experiment with one such machine an 
indent for the supply of 10 Post Card 
Vending machines was, however, 
placed on the Director-General, Sup
plies and Disposals on 9.7.54, which 
-was subsequently cancelled on 29.3.56, 
in the light of the decision to change 
the coinage system in the countryf

(b) Does not arise.
(c) Experiments with one machine 

were made in the following Post Offi
ces in Delhi: (i) Parliament Street, 
(li) Chandni Chowk, (iii) Eastern 
Court, (iv) New Delhi Head Office.

(d) These machines add to the con
venience of the public by providing 
sales of cards at any time of the day 
and night and on Sundays and post 
office holidays. Their objective is .not 
to effect savings m time and labour.

Shri 8. C. Samanta: May I know 
whether with the change in the 
coma—into new ones—the Govern
ment is thinking of importing such 
machines according 'to the'new coins 
that are introduced?

Shri Raj Bahadur: At the moment, 
we are also trying to have such ma
chines manufactured in our Bombay 
factory and we hope that in course of 
time we will succeed In that

•ft : WT A *T*T
f w r  g f a j a f a w  fa?rft 
t o k  # irrrt fanr 3 fa

3TT % «ft*
ftwff mr *rar spsm srt w  t  

t t  «ptt f a n  ^ n ro r 1
*TOT £  OTT *ft 3TPRT VTTgiT j? 
fa  aft fa*T *RTT
H'tui  ̂ m 4ft #
?ft «f-.T trnr warar m̂r*iT ?

•ft rm : aft qv 
w f  «ft xftn vntft fipr

y  fa ? rztft n f  «ft *̂r
#  w  fa  jw vft i f  anrw

 ̂ t o  %tt*
R, R

srorr are ferr 1 w f f a  
w?hHir fcsr* arear w  | w fa ’T 

t f a jw  fa w f 
% «r? ^frpftirw 1

•ft <f»»o <rw« ffW t : #  #  ^  
*r r  f a  *5 ircftsr f a r w f  *  g n #  

srcre f t  ,*nft ’
# S ft sre*r mr z m  firar 1

He has not replied to the question 
whether the machines are going to be 
used or wasted.

Shri Raj Bahadur: I have said that 
there was only one machine; far de
monstration purposes we got that. We 
returned it to the manufacturers and 
got it back after some modifications. 
We did to try that loo again.

«ft a w  Wfrf : WT $  *RRIT
t  fa apnj

k  tr*ft  i r  favr«n j j t t

i  ?
«ft TW l|TfC : *

fa nr * w# w ntf
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f k r r » ip r S ri f  m w t f  
% s m  xw H  wri
ftww * m  «n: ft1w*r $  i
f t  *n w T  $  ft? fta ft # r w f t f c w ^ r a  

<FT TTOT £  ifftlS tfT * 
^  JTT * t  V T ^ W R  £  TOT f t  I
A  shwtt jf ft? ^«r i|v «<r ^far*r
ptTT 5t*TT 1

Churchgate Ballway Station, Bombay
• 4*

rShri Naashir Bharneha: 
*418. J Shri H. N. Mukerjee:

[_ Shri Morarka:
Will the Minister of Hallways be 

pleased to state:
(a) the total cost of reconstruction 

of Churchgate Station, Western Rail
way, Bombay;

(b) the amount spent up to the 
date of opening the station for tra
ffic; and

(c) when will the entire project of 
remodelling the station be comple
ted?

The Deputy Mishtor of Hallways 
(Shri Shahnawas Khan): (a) Rs. 1-28 
crores approximately, which includes 
remodelling of the yard, construction 

< of platforms, station premises and 
'offices.

(b) Rs 77.5 lakhs.
(c) By the end of June 1958.
Bfcrl Naashir Bhanseha: la it a fact 

that this station is being used daily by 
nearly 2 lakhs of people and has been 
fitted with ventilation facilities which 
are totally inadequate?

Mr. Speaker: The new building?
Shri Naashir B a n d a : Yes, Sir; in 

tiie new building, the ventilation faci
lities are totally inadequate.

Shri Shahnawas Khan: That is not
oar information.

Bfcrl Morarka: May I know the extra 
advantage that the people would get 
by remodelling the station by spend
ing Rs. U 8 crores?

Shri Shahnawas Khan: The extra 
advantage will be that we will run 
more trains. Approximately, 16 more 
trains would be run; there will be 
more platforms and we will be dealing: 
with a much greater number of pas
sengers.

eft fa* **  *  «n*T 
a n p s  ft »rt t  rft fts r  « n * r  
f* r  % n t f i f t  ?

WlfWW Bft : «T!fr aft
mftrirr ’*tt srn; farc % t o  *rotft

* * * $ ft ? W  *** *  ftft eft *T 
*rtr £ far *

fare % *r irrfvm to  i

«ft Kpo qwo fir tt  : vrr ^
*1̂  Wi»T ffRIT J ft? m  
K m  farcer ft; \
«ftr ar* ft? fc «Pt* $
aî r =̂r# $ 5  ^  ^  'TT
^RtmrtrfCTT i ?ft *PTT T O R  »T̂ t 
WNRft ^ ftr ar^T «TC T5PT ftrFT^?r ST̂ r 
t  *ffr t t  ^ * f t  'rrfk v

qr ^  ? r r r r % a r r e ^ r  
w p f t  t *  «rf?if^RT ^  «nfs 

^rrff^ arp ft? ?nrr
«ik  & P t t  1

f c r l  * N t v n t a r o  vm) :
« m  m w »nfrw*  
ftnrr^RTT f t ? jt? ^ * n j r y t r r i f t r  
«RT JTW *r 1
a r^ rw t i t s r f d m v t n r a f r  
t  ft? «rc «fh: n ftfow  I#  v n <  

* 5  *?pt i*r  w r  wf ^  n c  
aw ?n? ft? «rc wror aro*

f»n% ?ft ^ s r t  %  f t i t  ^
W  ?TC f  % T W t V t •FT’TT *Tt*IT I

Shri Banga: Is it not a fact that the 
capacity of that station after being
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newly built has been increased only 
by 33 1/3 per cent? Instead of two 
trains beii^g operated at one and the 
same time, the new arrangements will 
only mean that 3 can be operated. So, 
is this expenditure necessary or justi
fied?

Mr. Speaker: Is this provided for in 
the Budget or not?

Shri Jagjtvan Baa: Yes, Sir; it is 
provided for.

Mr. Speaker: Hon. Members should 
not ask questions on policies which 
have been adopted by the House, in 
the matter of execution.

Shri Sanga: My only submission is 
this. Even though they have provided 
for this in the Budget—the House 
gives permission for so many things— 
off and on the Ministers give us assur
ances that they will look into these 
things and see that economy is secured 
but they do not do it.

Shri Jagjivan Rant: As I have
stated, the policy of Government is to 
cut down expenditure as far as possi
ble, especially on prestige buildings. 
But, >n bigger cities where we have to 
run suburban trains at short intervals 
and where we find that space is not 
sufficient to hold more than a given 
number of trains in the station, we 
will have* to expand the capacity of 
the stations and spend money.

«J*T

*y?\9. wrfcii
^  ^  fa :
(*) wr $ fa *rt

$ iftr
tflT iTRTTORr W  *TJTT *TT ;

{m) ufa
f t  *5 *  »it f i r f  4V,

(*r) ^ rr ?n*ff
•mrmrarar * ftr % fofr w  *n$- 

*1# t ?

twi «r,^4T« w) :
(*) fr 1

(w ) (*t) art gwsmrWV
*rtV t  S S ’** top «TTR ?PTT-*T£rT «TT
t w  fiprr * r t  t  [ * % * ?  R , «p t-

*Tf.T f’TSX’T % uw
fktf £ % f w  
^  *rf t , wt n̂ Wre # iv

*t $ fa  ^  * t-
*N»r §, fam 3fT ?

wi; trqpram irt : 3ft, ?r wfp

qv 35ft *  sTTfr,
*  3»r «rc tr »nra j  1 «w ^ r  ^t

%  3? r t  ^  m f i n r t  n a rc  $ 1

*ft *wi n fa  : * n  *  wft 
ff t% ir̂ ft w m  *rk $sft Jifoff
* m tt ŷnwen

n̂sarar
• r t  s n ^ w u r  f i t  :  a ft | f ,  

vroirftfcxrur ^ v r h t fa s t^  1

•ft m» «nr< ftM  : w  ft «ir 
’B’R tr j ^ 55T % fa n r 
vt ^ w r  'rym %

«ft wî H«nw irt : - \rt % fa* 
?ft *'riwr *nfffr w tfa  fp rw frw n r 
t  «
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Shri Heda:
Shri S. C. Sanumta:
Dr. Bun Sabbat Singh:
Shri Blbhati Mishm:
Shri Kestun: ■
Shri Batfnnth Sluh:

•418. {  Shri Ganpatt Ram:
Shri Jhulan Slnti»- 
Shri Mohan Swamp:
Shri Saagauia: *
Shri Xangamani:
Shri Shivananjappa:
Shri Wode jar:

Will the Minister of Truufpdrt arid 
Communications be pleased to 
state:
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(a) whether the first or advance
team of shipyard experts from Bri
tain under the Colombo -Plsm . has 
arrive*} in Ipdia; t

(b) when it is expected to report; 
and

(c) whether Government have 
•elected certain "sftes tentatively for 
the new shipyard?

Minister oP  State in the Mi- 
“ Wnr of Transport weft • Commanl- 
eattonf (Shri Baj 9ahadur)i (a) Yes.

<b),j-NP> report k wqpected from 
the advance party. The purpose of 
the Party’s fisit is only to ‘ make a 
prelii^m^ry survey of the possible 
sitet and collect data for study by 
the fpii Mission. •

(O N* . ,

8hri Heda: May I know the plac«s 
visited by ,this JepiQ so far?

*** Bf h*dut  have visited 
GeonTchah in Beagb, Pandip site in 
arista, Tufccorin in MaArfts/’Cochin in 
Kerala, Bhatkal and Karwar in 
Mysore; Mangalote jhlsô ^was included 
later on; and Tromby and Kandla in 
Bombay. 1 * • -» * ^

Shri Heda: before considering the 
ertimate* for the 'ftcoitij thip-yard, 
have they considered the economic 
eort of still farther fexpanaing the 
mwppt one?

Shri Baj Bahador: As provided for 
in the Second Plan, we have to take 
preparatory' Steps for the location at 
the second ship-y&rd. It it in pur
suance df that provision in the Second 
Plan, that this project hat been taken 
up and the advance party of the Tech
nical mission is here for that purpose.

Shri S. C. Samanta: It is reported 
that the advance party has finished its 
work and has'come to ‘Delhi. May I 
know whether they have had any for
mal or informal consultation with the 
Ministry?

Shri Baj Bahadur: The party is sup
posed to make somfe preliminary study 
or survey and collect data for the use 
of the mission which will come in 
September. Of course they did meet 
our officers but the question of discus
sions in order to arrive at any con
clusion does not arise at this stage.

Shri Tangananl: May I know whe
ther the advance party which has now 
come to Delhi will visit Andamans 
also and whether the Government will 
consider the question of establishing 
the ship-yard in Andamans because of 
the availability of suitable timber in 
large quantities?

Shii Baj Bahadar: 1 do not think 
that Andamans is m their itinerary.

Some Hop/ Members rose—.
Mr. 8peaker: 1 will call those hon. 

Members who have given thdir names. 
Shri Raghunath Singh.
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Mr. Spaaker: Shri Blbhuti Mishra— 
absent. Shri Keshava—absent. The 
hon. Members ought not expect me to 
call them if they do not stand. Be
cause their names appear I call them. 
But, how long am I to go on calling 
merely to be told that they are not 
present here. Are any of the hon. 
Members whose names are put in 
here present here? No. Now, I will 
call as I like.

Shri ThinmuU^Bao: May I know 
whether the itinerary prepared for the 
tour of this party has been prepared 
by the Central Government in consul
tation with the provincial Govern
ments that are interested in this 
matter?

Shri Raj Bahadur: We invited the 
maritime States to give us their sug
gestions. They sent us certain sugges
tions. Barring two places which, for 
obvious reasons, were not found to be 
good enough, the advance party has 
visited the rest of them as recom
mended by the various States.

Shri Basappa: May I know whether 
it has come to the notice of the Gov
ernment that the best quality of steel 
and wood is available in Karwar and 
that/the place is suitable for berthing 
tankers and big ships that come there 
and that the State Government has 
agreed to co-operate in all steps that 
may be taken to have ship building 
yard there.

Shri Raj Bahadur: That will be a 
point for consideration and study for 
the advance party and the mission 
that will come later.

Mr. Speaker: Shri Joachim Alva.
Shri Joachim Alva: My hon. friend 

has put it partly and I will put it this 
way.........

Mr. Speaker: Shri R. Ramona than 
Chettiar.

Shri R. Ramanathan Chettiar: In
view of Tuticorin offering the best 
facilities in the east coast, will Gov
ernment consider the question of 
locating the ship-yard at that port?

Shri Raj Bahadur: I do not think 
ithat it If good for us to forestall tfat

conclusions or the recommendations of 
the advance party or the mission.

Shrlmati Tarkeahworl Sinha rose—
Mr. Speaker: Is there a possibility 

of a ship-yard in Bihar? (Interrup
tions.)

Shrlmati Tarkeahworl Sinha: I do 
not always represent regional in
terests.

Start Achar: Have they visited
Mangalore?

Shri Raj Bahadur: Yes, Mangalore... 
not Bangalore (Interruptions.) They 
have visited Mangalore, I think.

Shrlmati Tarkeahworl Sinha: May
I know whether this team and the 
other team which the hon. Minister 
has just now referred to, will come 
here under the Colombo Plan and 
give only technical advice? May I 
know whether any talks have been 
conducted in regard to the capital 
investment with any other country 
and whether the Government can 
give us any indication on that point?

Shri Raj Bahadur: As I said, they 
are here for recommending a possi- 
ble site. So far as the question of 
capital investment is concerned, that 
will came up later on. But we will 
of course explore the possibilities of 
enlisting the cooperation of such 
countries in this project

Shrlmati Tarkeahworl Sinha: Has
any Government been approached? 
That is my point.

The Minister of Transport aad Com- 
monfeations (Shri Lai Shaa-
tri): I can very well appreciate the 
anxiety of the hon. Members tor lo
cating the ship-yard in their States. 
They will, however, have to wait till 
the commission has submitted its 
report Regarding the question put 
by the hon. lady Member, it is in a 
very fluid state I would not* like to dis
close the name just now as we have 
had no preliminary talks yet 
offers have been made by one particu- 
lar country and one or two 
countries may also put forward their 
suggestions. But, I hope the hon.



Members would like to wait till it 
has taken some material shape.

8hrl Tangamanl: The hon. Minister 
stated that the mission is likely to 
arrive in September. May I know 
when it is expected to complete the 
tour and make its recommendations?

Shri Lai Bahadur Shaatrl: This .is 
merely an advance party that has 
come and the final mission will come 
later. The real party is coming in 
September and then they will meet 
and discuss.

Shri Bamppa: May I know whe
ther, apart from coastal areas, this 
mission has visited any of the inte
rior parts in order to find out the 
facilities and advantages available 
for the location of the ship-yard?

Shri Tyagi: Particularly Rajasthan.

Shri Lai Bahadur ^hastri: There is 
nothing much to answer. My Col
league has already given the names 
of places. I think Bhatkal and Kar- 
war are in the interior.

Shri Dasappa: They are coastal 
towns, I am speaking of the hinter
land. I am asking whether the Mis
sion has gone into the hinterland.

Shri Lai Bahadur Shastri: No, they 
have not gone.

Departmental Catering on Railways

Ml*. Pandit D. N. Tfwary: Will 
the Minister of Railways be pleased 
to state whether there has been any 
revision of the quantity of rice, bread 
and vegetables supplied to the pas
sengers by the departmental catering 
and :the contractors?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): There has 
been no revision as such of the quan
tity bf rice, chappaties and vegeta
bles to  be served as part of the 
staatferd Indian style menu except 
fhsrt January this year the quan
tity Iftf rice was' prescribed in terms 
r f  cooked rice instead of uncooked
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rice and specific weights were pre
scribed for chappaties.
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Shri Shree Narayan Das: Along with 

this question of quantity, may I know 
whether the question of quality is also- 
taken into consideration?

Shri Shahnawas Khan: Yes, Sir; 
that is always taken into considera
tion.
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Shri AJft Math: May I laum vh t- 
thcr Govenunent propow to apm fait 
price ahopa ter the purchaae of lood* 
grains in the country and, if ao, may 
I know when these shops will be  
started?
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Shri A. P. Jain: Fair price shops are
:for the sale of foodgrains and not for
..the purchase of grains.

Rolling Flour Mills

+ .
Shri Ansar Harvam:

~.422·l Shri Morarka:

Will the Minister of Food and Agri-
.eutture be pleased to state:

(a) how many rolling flour mills
care operating at present;

(b) what quantity of foreign im-
ported wheat is supplied to these
mills and at what rate; and

(c) at what rate these mills are
seling maida, atta and suji to retai-
lers?

The Minister of Cooperation (Dr.
P. S. Deshmukh): (a) According to
reports received by the Government
.85 Roller Flour Mills are operating in
India at present.

(b) Imported wheat from Gove-
rnment stocks is now supplied only
to the mills outside the three wheat
.zones. The quantity issued amounts
to about 60,000tons per month. The
price charged is Rs. 141-per maund
inclusive of the cost of bags.

(c) A statement is placed on the
'Table of Lok Sabha. [See Appendix
II, annexure No. 13].

Shri Ansar Harvani: The ex fill
price of' flour in Bombay is Rs. 15.25,
in Calcutta Rs. 15;00and in South
India Rs. 13.00. May I know the rea-
sons for the difference in prices?

The Minister of Food and Agricul-
ture (Shri A. P. Jain) : That is due to
difference in milling charges and
.difference in cost of production.

Shri Ajit Singh: May I know whe-
ther the 'Government want' to open
more fair price shops in any 'of the
,towns in the country?
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Shri A. P. Jain: We have got about
29,000 fair price shops in different
parts of the country. If they are
needed anywhere we may open more,

Pandit D. N. Tiwary: May I know
whether the Government is aware
that in the last 15 days the price of
atta has gone up to the extent of four
chattaks per rupee in Delhi?

Shri A. P.Jain; We are aware that
the price of atta has gone up from
Rs. 39 per bag to Rs. 41 and a few
naya paisas per bag. This is mostly
due to the seasonal fluctuation on ac-
count of rains as the arrivals of wheat
from rural areas are low.

Shri B. K. Gaikwad: May I know
how many shops have been opened
in the villages?

Mr. Speaker: How does that arise
out of the 'main question? The main
question is 'about rolling rflour mills
operating at present; fair price shops
do not arise out of that. We will go
to the next question.

Fresh Water Supply in the Coastal
Tracts of Kerala

-423: Shri Kodiyan: Will the Minis-
ter of Health be pleased to irefer to
the reply given to Starred Question
No. 691 on the 31st May, 1957 and
state:

(a) whether the Government of
India have under its consideration
any schemes submitted by Kerala
State to provide fresh water supply
in the coastal tracts of Kerala;

(b) if so, what are those schemes;
and

(c) the nature and extent of finan-
cial aid sought by the. State Govern-
ment in respect of these schemes?

The Minister of Health (Shri !{ar-
markar): (a) and (b). A Scheme
namely "Tube Wells in coastal areas"
estimated to cost Rs. 7.20 lakhs was
approved by the Government of In-
dia during the First Plan neriod.
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(c) 50%grant-in-aid of the estimat- 
ed cost of the scheme as approved 
by Government of India

8hrl Kodiyan: May I know whether 
it is a fact that there is possibility of 
some of these works being held up 
owing to the difficulty of getting the 
necessary water pipes from abroad 
and, if so, may I know what steps 
Government have taken to overcome 
these difficulties9

Shri Kannarkar: I am not aware of 
the rural water-supply schemes being 
held up' forrwant of water pipes, but 
recently the Minister for Health, 
Kerala, made a representation, I re
member, and with some effort we 
could get for Kerala foreign exchange 
of Rs 38 lakhs as a special case

Shri Narayanankntty Menon: May I
know whether the figures given by 
the hon Minister are for the First 
Plan period or for the Second' Plan 
period7

Shri Kannarkar: This figure of
Rs 7 20 lakhs relates to the First Plan 
period being the cost of those schemes 
which have been approved for the 
First Five Year Plan Many of them 
have not been completed We are 
now making grants for the “spilled 
over schemes”, schemes from the First 
Five Year Plan which have been 
spilled into the Second Plan

Shri Naimyanaakutty Menon: May I
know the amount allotted for rural 
water-supply under the Second Plan?

Shri Karauurkar: This year a sum of 
Rs 4 lakhs has been earmarked for 
rural water-supply in Kerala

»
'Late Ronnixf of Trains

■ f•Shrlmati Parvathit Krlahnan: 
j  Shri S. V. WiwiMWinit 
1 Shri Tangaaaai:
I Shri Wodeyar:

Will the Minister of Railway* he 
pleased to state:

(a)‘whether there has been • lot 
of public criticism about the chronic

unpunctuality of trains coming to and 
leaving Madras;

(b) whether Government have re
ceived reports of a public meeting 
held in Madras on the 21st June, 1987 
in this connection, and

(c) the steps Government have 
taken to remedy the situation9

The Deputy Minister of Railway*. 
(Shri Shahnawas Khan): (a) Yes

(b) The Government have seen ar 
press report in this connection.

(c) Punctuality drive has been in
tensified and sustained efforts are 
being made to imporve the perform
ance of trains

Shrlmati Parvathi Krtshnan: What is 
meant by the intensification of punc
tuality drive7 May I know whether 
any results have been noticed in* 
Madras9 Certain proposals were put 
forward both during the discussion on 
Demands and also in the meeting 
about doubling of tracks and taking 
measures to overcome over-crowding 
and so on May I know whether Gov
ernment is taking any steps with 
regard to them, because “punctuality 
drive has been intensified" does not 
mean very much9

Mr. Speaker: How does over-crowd
ing come in with punctuality?

8hrimati Parvathi Krishnaw: I want
to know the specific steps taken and 
the results achieved.

Mr. Speaker: The hon Member
wants to know, what is the kind of 
intensification of punctuality dn\e.

Shri Shahnawas Khan: The punctua
lity drive has been intensified and the 
Divisional Operating and Mechanical 
Officers have been directed to pay- 
sustained attention to this matter. 
Causes leading to unpunctual running 
of trams k »  analysed and appropriate 
remedial action is taken Sustained 
efforts are being made to improve the- 
performance of trains.
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Mr. Speaker AJ1 that is being done 
-is being done.

Shri Fem e Gandhi: For the last ten 
years, with regard to the Delhi-Madras 
route, the same answer is being given. 
May I request the Ministry to request 
the Kailway Board to find some new 
answer or explanation?

The Minister of Railways (Shri 
Jagjivan Ram): I do not think the 
G. T. Express has been running late 
lor the last ten years.

Shri Fem e Gandhi: The hon. Minis
ter has not been the Railway Minis
ter for the last ten years. For 20 days 
in the month, probably it is not com
ing in time.

Shri Thirnmala Rao: In view of the 
"fact that people coming from the 
south for official and other public 
purposes are greatly inconvenienced 
on account of the systematic late run
ning of trains that connect the south 
and Delhi, will the hon. Minister look 
into this matter and see that some 
serious steps are taken to see that the 
trains run according to time, especi
ally the G. T. Express?

Shri Shahnawaz Khan: We fully 
appreciate the inconvenience that is 
caused to the hon. Members. But I 
would like to point out, as Members 
are aware, that a lot of line capacity 
works are going on. In some places 
'the track is being doubled and in some 
places, the track is being strengthen
ed. So, on account of the restrictions 
-that have been imposed, this incon
venience is caused.

Shrimati Parvathi Krishnan: On
which portions of the Southern Rail- 
-way is the track being doubled?

Mr. Speaker: List of all those tracks 
-cannot be given off-hand; the hon. 
Iflember will put down a separate 
-question.
' ■'’ Shri Tangamanl: In view of the fact 
''that the four express trains running 
1* the metre gauge from Egmore have 
%een running late particularly during 

-ttbe month of June, will Government

take special measures to see to the 
punctual running of trains?

Shri Jagjlvan Ram: I shall lookintc 
that matter. June is a difficult month; 
I am not quite sure about that, but in 
some places there is scarcity of water 
and that also affects the Tunning of 
trains. I will look into that question.

Food Position in
*425. Shri L. Aehaw Singh: Will the 

Minister of Food and Agiionltnre be
pleased to state:

(a) whether it is a fact that in the 
tribal villages of T/lyang and in Hmar 
areas in the Chui achandpur Sub-Divi
sion of Manipur people are experienc
ing great scarcity of foodstuffs;

(b) whether these tribal people 
made any representation for supply 
of foodstuffs at subsidised rates; arid

(c) whether any action has been 
taken by the Manipur Administration 
to relieve the food scarcity?

The Minister of Co-operatiqn (Dr. 
P. S. Deshmakh): (a) and (b). Peti
tions were received from a few vil
lages in Churachandpur Sub-Division 
referring to low yield of last harvest 
and local scarcity of foodgrains and 
requesting free supply of foodgrains. 
On enquiry by the Manipur Adminis
tration it has been found that rice is 
available in villages in this sub-divi
sion at Rs. 10/- per maund.

(c) Villagers have been informed by 
the Manipur Administration that if 
they are unable to obtain supplies the 
Sub-Divisional Officers would assist 
them to get supplies at Churachandpur 
at Rs. 10/- per maund.

Shri L. Achaw Singh: In view of the 
fact that most of the agricultural crops 
in the hills of Manipur have failed due 
to the late arrival of monsoon this 
year and also in view of the absence 
of irrigation facilities there, may I 
know what steps have been taken by 
the Government to relieve the food 
scarcity there during ..the comiftg 
months? May I also know whethittv




